
763 Written Answers 10 JUNE 1952 Written Answers 764

American News Agency to set up 
Teleprinter in Inditf?

(b) If so, has the Agency started 
work?

The Deputy Minister of Commimica- 
tions (Shri Baj Bahadur): (a) Govern­
ment have simply leased some tele­
printer channels to United Press As­
sociations, an American News Agency. 
It is incorrect to say that the Agency 
has been allowed to set up teleprinters 
in India.

(b) Does not arise. The News 
Agency has been functioning in India 
since the war and therefore long be­
fore the channels were leased.

Import of Footgrains (Refusal)

133. Shri Badshali Gnpta; Will the 
Minister of Food and A«;Tlciiltiire be
pleased to state:

(a) whether any offers for the supply 
of foodgrains by any coimtry to India 
were refused by the Union Govern­
ment during the period between 1st 
January, 1951 and 21st May, 1952; and

(b) if so, what were the reasons of 
the refusal to take delivery thereof?

The Deputy Minister of Commerce 
and Industry (Shri Karmaricar): (a)
and (b). The Government of Viet 
Nam had in May last offered a quota 
of 5000 tons of rice per month for May, 
June and July, 1952 for purchase 
through Commercial Channels. As the 
price of rice prevailing in Viet Nam 
was very h i^ , the offer was not ac­
cepted.

Five Y ear Plan for the 
Andamans

134. Shri B. R. Bhagat: Will the
Minister of Home Affairs be pleased 
to state:

(a) whether Government have ap­
proved of a Five Year Plan for the 
Andaman and Nicobar Islands;

(b) if so, what are the main items 
of the Plan; and

(c) the capital cost proposed to be 
incurred on the Plan?

The Minister of Home Affairs and 
States (Dr. Katju): (a) to (c). Go­
vernment have been considering a 
scheme for clearing during a period 
of 5 years,‘ some 20,000 acres of forest 
land in the Andamans and the settle­
ment thereon of agriculturist families.

The financial implications of the 
scheme, which includes also the 
building of roads, schools, dispensaries 
etc., are being examined.

Ticketless T ravelling

135. Pandit M. B. Bhargava: Will
the Minister of Railways be pleased 
to state:

(a) the number of ticketless passen­
gers detected on the different railway 
lines during the year 1951-52;

(b) the amount of the fare and 
penalty recovered on this account by 
the railway administration during the 
year 1951-52;

(c) the number of passengers con­
victed for ticketless travel during
1951-52 and the amoimt of fine realis­
ed; and

(d) what was the total expense in­
curred by the railway administration 
during the year 1951-52 on account of 
the extra staff" employed by the rail­
way administration for the purpose?

The Minister of Railways and Trans­
port (Shri L. B. Shastri): (a) 79,00,918.

(b) Rs. 1,65,58,180.
(c) Number of passengers convicted 

1,59,486. Fines realised Rs. 4,57,064.
(d) Rs. 9,16,240.

Import of Milo

136. Shri Raghavaiaji: (a) Will the 
Minister of Food and Agriculture be
pleased to state what is the quanti^ 
of milo imported from America duriiflf 
the years 1948-1951? *

(b) How much is being spent on 
the purchase of the milo?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
The quantity of milo imported from 
America during the calendar years 
1948 to 1951 is as follows:—

1948 ... 2 02 lakh tons.
1949 ... 3-57 „ „
1950 ... 3*44 „ „
1951 ... 5 89 „ „ •

(b) It is estimated that 6-62 lakh 
tons of milo which is proposed to be 
imported this year will cost approxi­
mately Rs. 29 crores.

Re-modelling of Stations oN 
Western Railway

137. Shri M. M. Gandhi: Will the
Minister of Railways be pleased to 
state:

(a) whether it is a fact that the
station of Godhra, Panchmahals IMs-




